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CHAMBER MATTER SECTI ON XVI

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Review Petition(Gvil) No.772-774/2001 in
I.A Nos. 10-14 In C. A No.8098-8100/ 2001

S.M NAQVI | MAM DENTAL COLLEGE Petitioner (s)
VERSUS
DENTAL COUNCIL OF I NDI A & ORS. Respondent (s)

( Wth Appln(s). for c/delay in filing review petition)

Date : 31/07/2001 This Petition was called on for hearing today.

CORAM :
HON BLE MR. JUSTI CE S. RAJENDRA BABU
HON BLE MR JUSTICE S.N. PHUKAN

By Circulation

UPON perusing the papers the Court nmade the foll ow ng

ORDER
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Del ay condoned.

The Review Petition is dism ssed.
. SP1

Charanjit [ On Prakash ]

Court Master

[ Signed order is placed on the file ]



I N THE SUPREME COURT OF | NDI A
Cl VI L APPELLATE JURI SDI CTI ON

REVI EW PETITION NOS. 772-774/2001 INI.A  10-14 | N@G@
6600000066060 00000606000000606000000606000000660000006060:
I'N

ClVIL APPEAL NO. 8098-8100/1995@@
660000000606060000066000000660000:

S.M Naqvi |Imam Dental Coll ege .. Petitioner
Vs.
Dental Council of India & Os. .. Respondent s
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Del ay condoned.
We have carefully gone through the Revi ew
Petitions and the connected papers. W do not find any
merit in the Review Petitions. The Review Petitions are
accordingly di sm ssed.
. SP1

[ S.N. PHUKAN ]@®@
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